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GOVERNMENT OF KERALA

Law (Leglslauon-tl) Department

NOTIRCATION

No.67 46 /Leg.Hl / zola /Law.

6th w 20te

Dated, fhirwmanlhap.n'am 2rsl Llfrhwan tr94

l5th Ashadla, t94L

In pursuance of clause (3) of Artlcle 348 of the Constittttion of lndia, the Governor

of Kerala ls pleased to authorlse th€ publication In the Gazette of the followlng

translatlon In Engllsh language of the Kerala Co-operative Hospltal Complex, the

Academy of Medlcal Sclences and Allied Instltutlons (Taklng over and Administration)

Ordinance, 2019 (24 of 2ol9).

By order of the Governor,

VUAYAKU',AR. T.,

Special Secretaty (Law).

rrn i! . dirbny dard Grd.,
Addri.iv nry D. 6'itr d drolth hr!6/c.qot .t@r.,to.itrl
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[Translation in English of '2019-Oel C6Og (I\}rrfi&Ogn

@ro(nl-Jton ae3o.d6"fiuJo oonl)'ldod fiuo)0U(rufitt

GDdOrBdla)Jo Ooo]Gruou nr0JdJ{n56f}pJo (o@oQsJooetlo

msr0lo)'ld]o) clrdnu'lmc0rnl' published under the authority of the Govemor.l

ORDINANCE No.24 OF 2019

THE KERALA CO-OPERATTVE HOSPITAL COMPLEX, THE
ACADEMY OF MEDICAL SCIENCES AND ALLIED

INSTITUTIONS (TAKING OVER AND
ADMIMSTRATION ORDINANCE. 20 I 9

Promulgated by the Govemor of Kerala.in the Seventieth

Year of the Republic of India.

AN

ORDINANCE

to prouide for taking over and administeing the
Co-operative Hospital Complex, the Academy of Medical
Sciences and the Allied Institutions by the Govertment, which
were run by the Kerala State Co-operative Hospital
Complex and Acailemy of Medical Sciences, respectively, in
Pariyaram, Kannur District and are now managed by the

Board of Control appointed by the Govemment.

Preomble.- WI'FF&AS, the Kerala Co-operative Hospital Complex, the

Academy of Medical Sciences and Allied Institutions (Taking over ald

Administration) Ordinance, 2019 Q0 of 2019) was promulgated by the

Govemor of Kerala on the 2d day of March, 2019;

Tnjr i' . dtibly 'trd @.i8.
Atu ity o.r !c rr.it d rhtu{i @://.@acrrd4@id



AND WITEREAS, a Bill to replace the said Ordinance by an Act of the

State Legislature could not be introduced in, and passed by, the Legislative

Assembly of the State of Kerala dudng its session which commenc€d on the

276 day ofMay, 2019 and ended on the 46 day ofJuly, 2019;

AND WHEPiEAS, under sub-clause (a) of clause (2) of Article 213 of the

Constitution of India, the Kerala Co-operative Hospital Complex, the Academy

ofMedical Sciences and Allied Institutions (Taking over and Administration)

Or<linance, 2019 (20 of20l9) will cease to operate on the 8d day ofJuly, 2019;

AND WIIEREAS. difficulties will arise if the provisions of the said

Ordinance are not kept alive;

AND WHEREAS, the kgislative Assembly of the State of Kerala is not in

session and the Governor of Kerala is satisfied that circumstances exist which

render it necessarJr for him to take immediate action; e

Now, TIER-EFoRE, in exercise of the powers confened by clause (l) of

Arricle 213 of tle Constitution of India, the Govemor of Kerala is pleased to

pmmulgate the following Ordinance:-

l. Short title and commencement.-T\1s Ordinance may be called the Kerala

Co-operative Hospital Complex, the Academy of Medical Sciences and Allied

Irstitutiotrs (Taking over and Administration) Ordinance, 2019.

(2) It sha[ be deemed to have come into force on 2d March,2019'

fti. n' . drblty dr.dc.r.n ,
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2. Definitiots.-hthis Ordinance, unless the context otherwise requires,-

(a) "Academy of Medical Sciences" means the society known as

Academy of Medical Sciences, Pariyaram, Kannur District and Registered with

Certificate of Registration No.503 of 1993 under the Societi€s Registralion Act,

I 860 (Cenfial Act XXI of I 860);

(b) "Board of Contol " means the Board of conhol appointed as per

section 3 of the Kenla Co-operative Hospital Complex and the Academy of

Medical Sciences (Tbking over the Management and Administration)

Ordinance, 2018 (l of2019);

(c) 'Co-operalive Hospital Complex" means the Co-operative Society

known as the Kerala State Co-operative Hospital Corylex and Cenhe for

Advanced Medical Services Limited, Kannur, registered with Certificate of

Registation No. 4386 rmder the Kerala Co-operative Societies Act, 1969 (21 of

1969);

(d)'Tinancial Institntion" means banks, co-operative banks and other

banking institutions from where the sociaies have availed loans for the

functioning of or improving the physical faciliti€s of the establishm€nts;

(e) "Establishments" means the Pariyaram Medical College esablished

under the Memorandum of Association and rules aod regulations of the

Academy of Medical Sciences atrd the Hospital establishcd by the

Co-operative Hospital complex together with the diryensaries atiach€d thereto

and used in connection therewith and includes all buildings, lechre rcoms,

nn i!. diai!& dald o.,c.
Au!.di.iyqt €i!.drLlrttht4.j//c.4...-r..dr,pv.L/
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museurns, laboratories, libraries, hostels and boarding houses used in

connection with or as accessories to or adjuncts ofthe said medical college and

hospial all assets, rights, powers, authorities and privileges, furnitue, storss,

equipments, automobiles and other vehicles, cash balance, reserve firnd'

investn€nts and book debts and all otho movable rights and interests in the

medical college and hospitat now in the possession and contol of the Board of

Control as per the provisions in the Kerala State Ceoperative Hospital

Complex and Acaderny of Medical Sciences (Taking over the Management and

Administration) Ordinarce, 2018 (l of 2019);

(0'Alied institutions" means Pariyaram Medical College' Pariyararn

Dental College, Academy of Pharmaceutical Sciences, College of Nursing -

Pariyararn, School of Nursing - Pariyaram' Saha\arana llridayalaya Pariyaram

Medical College Public School, Institute of Para - Medical Sciem€s

firnctioriing under the Medical Sciences Academy;

(g) "Govemnenf' means the Govemment of Kerala;

(h) 'hotification" means a notification published in the Official

Gazdte;

(i) "Ordinance" means the Kerala Co-operative Hospital Complex and

the Academy of Medical Sciences (Taking over the Manag€ment and

Adminisration) Ordinance, 20lE (l of20l9);

O "prescribed' means prescribed by rules made under this Ordinance;

rhi{' - | dai{y dtd oed.
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(k) "societies" means the Co-operative Hospital Complex and the

Academy of Medical Sciences;

(l) "special Offrce/' means the officer appointed under sectioo 7.

3. Board of Confiol n handover the administration of the establishmenx n

GovemmenL- Notr ithstanding anything contained in any other law for the

time being in force or in any judgment or decree of any Court or in any

conhact or other document or order, the Board of Control shall handover the

administration of the establishnents io the Government funmediately on the

commencement of this Ordinance.

4. Establishmen* ta v6t in Goverzrzent_Notw.ithsf,nding anything

contained in any other law for the time being in force or in any order or

Judgrnent or decree of any Court or in any conract or other document, on and

from the date of commencement of this Ordinance, the establisbneots together

with all its assets, rights, interests, balance outstanding on such date in the

bonowings made by it directly or on behalf of it and all other liabilities and

obligations of all kind relat€d to it, shall Yest in Gov€rnment and any rigbt,

possession and inter€st of any individuals or sharehold€rs of the societies in

respect ofit shall be ceased.

5. General efect ofvesfizg.{l) Notwithstanding anything contained in any

other law for the tine being in force or in any order or judgnent or decree of

any Court or in any contract or other document, r€lating to the establishm€trts

Tb. a..!a!t&i.do@
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immediately before the commencement of this Ordinance the sanre shall be

deemed to have been terminated on such commencement.

(2) The Board of Control who had managed atrd administered the

establishments immediately before the commencement of this Ordinance shall

be deerned to have vacated its administration and manasement on such

commencemetrt.

6. Paynmt of Amotmt.- For the purpose of hansfer and vesting of the

establishmenk in the Govemment under section 4, the Govemment shall pay

to societies the amount in the manner provided in the following sections.

7. Appointment of Special fficer for determining the amount,ll) Tllre

Govemment shall appoint by notification, a penon having adequate knowledge

and experience in matters r€lating to accounts, as special offico for the purpose

offixing the amount specified in s€ction 6.

(2) For assisting the Special Ofiicer in excrcising the powers conferred

on him under this Ordinance th€ Govemment may depute such other officers as

thibk fit.

(3) The salaries and allowances of the Special Officer and other ofrcers

mentioned sub-sections (l) and (2) shall be as fixed by the Government.

8. Amount ptyable to the Societias.- Amount payable to the societies is the

amount sp€nt by th€ soci*ies fiom their own ftnd for constucting buildings,

sefting up of physical facilities, for purchasing all movables like equipments,

fumiture etc., which are now in use for the administration and functioning of

fini'. diait llt riF.d Ci.zaa
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the Medical College, Hospital and other allied institutions, after deducting the

depreciation value as per the first balance sheet prepared after the

commencement of this Ordinance.

9. Deductions from the gross qmount--:fhe Govemment shall be entitled to

deduct the following sums from the amow sp€cified in section 8, namely-

(a) amount, ifany, paid by the Govemment, so far, to the societies;

(b) all amounts and interest thereof due to the Govemment frolo th€

societies;

(c) the amount due from the societies to any financial institutions which

are paid by the Govemment on that account, on bebalf of the societies;

(d) amount spent by the Govemment, by any other meais, for thc

societies or establishments:

(e) loans availed by the societies, from various financial institutions on

the basis of Governrnent guarant€€ or otherwise, their interest and guarantee

commission:

(f) any other amount deternined by the Special Officer to be paid as a

r€sult of vesting of the establishnents in the Governm€nt lmd€r

section 4.

10. Pmcedure to be followed by the Special Ofrcer.1D The Special

Offrcer appointed under section 7 may summon any officer or employee

concemed ol the Government or establishments for the purpose of collecting

evidence or for assistance in detcnnining the amounts specif,ed in sections 8
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and 9 and if the Special Officer so requires, such officer or employee shall be

bound to give the documents or assistance required by the Special Offrcer.

(2) If any hindrances caused to the Special Officer in performing such

firnctions, he may seek the assistanc€ of the Executive Magistrate concemed

and he shall be bormd to provide such assistance.

(3) The Special Offrcer shall submit a report to the Govemment,

determining the amount specifi€d in sections 8 and 9, within 6 months from the

date of his appointment:

Provided that if the circumstances so warrants, Govemment may, by the

reasons recorded in writing, by notification, extend the period of submission of

repon up to a maximum ofone year.

(4) The Special Officer may seek the presence of officials concemed of

the Government, societies and establisbments or their representatives while

determining the amount specified in sections 8 and 9.

77 . Manner of Poyment of Amount- (l) Immediately on the submission of

the report by the Special Officer, detennining the goss amount as per section 8

and net amount to be paid to the iocieties after adjusting the deductions eligible

to the Govemment, determined under section 9, the Govemment shall exam.ine

the sarne and pay the payable amount to the societies within six months from

the date ofreceipt ofthe report.
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(2) If the amount payable by the Govemment to the societies under

section 8 is equal to or less than the amount determined under section 9,

Govemment shall not pay any amomt to the societi€s.

72. Determirution of the Senice conditions of the oficers and other

in the establishmenrs.- (l) Every offrcer and other employee who

imrnediately before the date of the appoinh€nt of the Board of Conrol, is

employed or in connection with the establishments, even after commencement

of this Ordinance shall hold offrce from the date of order, as air officer or other

employee, as the case may be, by the same tenure, at the same remuneration

and upon the same tenns and conditions till the prescribed daie as he would

have held if this Ordinance had not been passed. After the vesting of

establishments in the Govemment, the service conditions of tle teachers,

officas and employees shall be as prescribed or as per the orders issued by the

Govemment in this behalf.

(2) Where the establishments have constituted a provident fimd,

superannuation fund or any other fund for the benefit ofthe person, employed in

such establishm€nt the amounts in respect of the officer or other employees

whose services have become hansferred, by or under this Ordinaoce shall be

dealt with in such manner as may be prescribed.

13. Special prcvisian for maintdining TB. Sanatorium.-\l) T\e

Govemment shall maintain the T.B. Sanatorium working in the premises of the

Pariyaram Medical College and pmvide teatment to tle T.B pati€nts as

rb3 s. &irry itdGdc.
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described in document number 812 datcd the 5fr day of June, 1950 created by

the late Sri Samuel Aaron.

(2) For the prop€r adminisbation of the T.B. sanatorium referred to in

sub-section (l), the Govemment may give such directions as it deem fit and not

in contrary to th€ prcvisions ofthis Ordinance.

14. Protection of action takEn in good faith--No suit, prosecution, penal

actions or other legal proceedings shall lie apins the Govemment or the

Special Officer or any other officen or persons who act in accordance with the

directions of the Special Officer, fo1 anything which is done in good faith or

intended to be done as per this Ordinance.

15. Overrtiting efect of Ordinance.-The provisions of this Ordinance or

any rule or order made thereunder phall have overriding effect notwithstanding

anything ilconsistent therewith contained in any law other than this Ordinance

or any instrument having effect by virtue ofany law other than this Ordinance'

16. Powq to nake rules.-ll\ T}ie Government may, by notification in the

Gazette, make rules to carry out th€ puposes of this Ordinance'

(2) Every rule made under this Ordinance shall be lai{ as soon as may be

a0er it is made, b€fore the IJgislative Assembly while it is in session for a total

period of fourte€n days which may be conprised in one session or in two

successive sessions, and ifbefore the expiry of the session in which it is so laid;

or the session immedialely following, the Legislative Assenbly makes any

modification in the rule or decides that the rule should not be made, the rule
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shall thereafter have effect only in such modified fon:r or be ofno effect, as the

case rnay be, so however tbat any such modification or atrnulm€nt shrU be

without prejudice to the validity of anything previously done under that nrle.

' 17. Power to remove diffculties.-If any diffculty arises in giving effect to

the provisions of this Ordinancg the GovemmeNrt may, by order, as occasion

requires, do anything not inconsistent with the provisions of this Ordinance

which appears to them to be necessary for the purpose of removing the

difrculty:

Provided that no such order shall be issued after rhe expiry of two yea$

from the date ofcommencement offhis Ordinance.

18. Special povisions regarding societies.-{1) Even after the vestipg of all

assets and liabilities of the establishnents and the allied institutions in

Govemment, as per section 4, the Academy of Medical Sciences and

Co-operative Hospital Complex may continue under the laws as per which they

ar€ registered, as the case may be, and they may fimction in the nanner

stipulated in the said laws:

Provided that the said sociaies shall have no right or contsol over the

establislments bken over by tlie Govenrment under this Ordinmce and it shall

be subject€d to the provisions of section I 5 of this Ordinatrce.

19. Spuial povisions regading aisting legal pruceedings.-{n and from

the date of commencement of this Ordinance, any suit, petition or other legal

proceedings pending before any coud, tribunal or authority by or against th€
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establishm€nts be continued from such date by or against the Gov€rnment' as

the case may be.

20. Repeal antl saving.- (t ) The Kerala Co-operatiYe Hospital Complex, the

Academy of Medical Sciences and Allied Institutions (Taking over and

Administration) Oralinance, 2019 (20 of2019) is hereby repealed'

(2) Notrrithstanding such repeal, anlhing done or deemed to have been

done or any action taken or deemed to have been taken under the said

Onlinance shall be deemed to have been done or taken under this Ordinance'

P. SATI{ASryAM,
GOYERNOR,

PTJDLISHED BY THE SUPERINIENDEM OF GO!'EINMENT PRESS
AT T'TE CO!'ERNMENT CENTRAI- PIESS, TIIIRWANANTHAPURAM' 2OI
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